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Mapping of data with respect to perennial rivers 

 
 
673.  PROF. MANOJ KUMAR JHA: 
 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to 
state: 
 
(a) whether the Ministry has mapped the data where India’s perennial rivers, its hydropower and 

irrigation projects are located; 
(b) if so, the details thereof; 
(c) whether the overall number of inviolate coal blocks in the country, where mining will be 

banned, has reduced over the years; and  
(d) if so, the details thereof? 

 
 

ANSWER 
 

MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE  
(SHRI ASHWINI KUMAR CHOUBEY) 
 

(a) and (b)  Central Water Commission (CWC)&Indian Space Research Organization 
(ISRO) had jointly undertaken the work of development of Water Resources Information System 
(WRIS) during XI Plan. The goal of the project was to develop a ‘Single Window Solution’ for 
all Water resources data and information in a standardized national GIS (Geographic Information 
System) framework for water resources assessment, monitoring, planning and development, 
Integrated Water Resources Management (IWRM) and to provide foundation for advance 
modeling purpose to all departments, organizations, professionals and other stakeholders.India 
WRIS web-portal was launched on 10th December 2009 as a means of disseminating water 
resources related data in the public domain for users to search, access, visualize, understand and 
analyze the data. The data collection, generation and presentation into the portal is continuous 
activity. The database broadly grouped under five heads: 1) Watershed atlas, 2) Administrative 
layers, 3) Water resources projects, 4) Thematic layers and 5) Environmental data. Under India-
WRIS project, a total length of 42,86,603 Km. of river/stream across the country (both perennial 
and non-perennial) have been mapped using satellite data.  
 
(c) and (d) The Ministry has not prepared any such list of categorization of coal blocks of the 
country into inviolate coal blocks. However, after analyzing the list of 120 coal blocks, provided 
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by the Ministry of Coal (MoC),in consultation with Forest Survey of India (FSI), the coal blocks 
falling in the High Conservation Value Zone were identified and it was clarified to MoC that 
irrespective of the high/low conservation value, the analyzed coal blocks would be scrutinized as 
per laid down procedure in Forest (Conservation) Act, 1980 and Rules made therein before 
taking any decision on case to case basis.     

*****  
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